
OA374/06. 
Dated 13.11.2006 

Shn S R Sinha, id counsel for the applicant 
Shri D. Surendera, Id. ASC for the respondents.. 

ORDER [ORAL] 

Heard the ld counsel for the applicant on this Original App cation 

and M A; No.350 of 2006 which is for condonation of delay.• 

2 	After some arguments the Id counsel for the applicant p ays to 

withdraw both the applications so that he may make one more: tempt 

before the respondents by placing a fresh representation giving i ut full 

grounds for his appointment on cbmpassionate ground. 	
1 

3 	On the basis of submissions, the prayeris allowed and this 0 along 

with.M.A. 350 of 2006 are disposed of as withdrawn. 
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